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DELHI LEGISLATIVE ASSEMBLY
© BULLETIN:PART - II - |
(Genefal information relating to Legisiative & other matters)
Moncay, October 16, 1995/Ashivina 24, 1917 (Saka)

I‘TO.Zlg

. DETENTION AND RELEASE OF A MEMBER
o © -_..”'ﬁ '

The following wireless message dated 1B5.10,1995
addressed to the Hon'ble Speaker, Delni Legislative Assembly,
from the $.H.O., Civil Lines, ‘North District, Delhi was
received on 16th October, 1995 :=- -

BTk d8 he 1nform you'tnat Shri Jai Kishan, MLA
Congress Party was detained tocay i.e. 15,10, 199%.
from 1.46 P.M, to 2.05 P.M. alongwith hisg Bupporters//

) followurs numbering 852 at .Metcaff House when he tried

toreach .C.M. Residence/0ld Secretariat. 'He alongwith
his supporters had came against BJP Govt.: for electri

and water problems of his area/Constituency. A report

vide DD No. 7A 'has been lcdged at P. S Civ;l Lines in

“this regard. :

Shri Jai Kishan was released at 1405 hours,
the same day i.e. 15.,10.1 995..

S

P.N. GUPTA
Secretary




